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who have been sanctioned life-time pension under the scheme 
of pension to meritorious sportspersons? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT OF 
YOUTH AFFAIRS AND SPORTS) AND MINISTER OF STATE 
IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI 
MUKUL WASNI K) : A total number of 183 sportspersons have 
been sanctioned life-time pension under the scheme of Sports 
Fund for pension to meritorious sportspersons. 

Counter Magnet City 

731. SHRI SANTOSH KUMAR GANGWAR : Will the 
PRIME MINISTER be pleased to state: 

(a) the facilities proposed to be provided to the cities to 
be developed as Counter Magnet City under the National 
Capital Region; 

(b) the manner in wnich it is proposed to be imple­
mented; 

(c) the details of the works proposed to be undertaken 
in Bareilly (U.P.) in this regard; 

(d) the details of the amount proposed to be spent and 
the time limit fixed therefor; and 

(e) the amount released so far? 

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN AFFAIRS AND EMPLOYMENT (DEPARTMENT OF 
URBAN EMPLOYMENT AND POVERTY ALLEVIATION) 
AND MINISTER OF STATE IN THE MINISTRY OF PARLIA­
MENTARY AFFAIRS (SHRI S.S. AHLUWALIA) : (a) In the 
Regional Plari, the Counter Magnet Cities are envisaged to 
play two distinctive and mutually complementary roles in the 
context of National Capital Region as (i) the future interceptors 
of migratory flows and (ii) Regional Growth Centres to achieve 
a balanced pattern of urbanisation. As such, the development 
of such activities as would generate economic opportunities 
and provision of higher level of infrastructure facilities such as 
transport, housing, etc. in the Counter Magnets is contem­
plated. 

(b) The State Govemmentsltheir implementang agen­
cies prepare the integrated plan under which detailed project 
plans are to be prepared and implemented. Some of these 
projects are funded through a 'Development Fund' which is 

jointly financed by NCR Planning Board and the State Govern­
ments and others by the State Governments exclusively 
through their own resources. These projects will be imple­
mented by the State Governments/their implementing agen­
cies. 

(c) Under the Annual Plan for this year. the following 
projects have been approved for implementation during 1995-
96. 

(i) Shahjahanpur Road Transport Nagar. 

(ii) Rampur Road Housing Scheme. 

(iii) Master Plan Road NO.3. 

(d) During the Eighth Plan period, an amount of 
Rs. 20.00 crores has been planned to be spent. 

(e) An amount of Rs. 4.00 crores has been released. 

Loans by HUDeO 

732. SHRIMATI BHAVNA CHIKHLlA : Will the PRIME 
MINISTER be pleased to state: 

(a) whether the Housing and Urban Development Cor­
poration (HUDCO) has sanctioned loan to Gujarat during the 
last three years; 

(b) if so, the details thereof; 

(c) whether the said amount of loan is equal to the loan 
sanctioned to other'States; 

(d) if not, the reasons therefor; 

(e) the details of its utilization, State-wise; and 

(f) the amount of loan disbursed by HUDCO to other 
States during the said period? 

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN AFFAIRS AND EMPLOYMENT (DEPARTMENT OF 
URBAN EMPLOYMENT AND POVERTY ALLEVIATION) 
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AND MINISTER OF STATE IN THE MINISTRY OF PARLlA- (c) and (d). HUDCO makes loan allocation to each State 
MENTARY AFFAIRS (SHRI S.S. AHLUWALIA) : (a) and (b) depending upon various factors like popl,Jiation, demand from 
The amount of loan sanctioned by HUDCO to the borrowing 

the State and completion of procedural formalities by the 
agencies in Gujarat during the last three years is as follows: 

borrowing agencies. 
1992-93 Rs. 60.41 crores 

1~93-94 Rs. 78.52 crores 
(e) and (f). The details of loans sanctioned and released 

by HUDCO to various States during 1992-93 to 1994-95 are 
1994-95 Rs. 78.54 crores given in the enclosed Statement. 

STATEMENT 

State-wise Sanction/Release (All Schemes) 

The Year: 1992-94 (Rs. in Crores) 

, State 1994-95 1993·94 1992·93 

Sanction Release made Sanction Release made Sanction Release made 

A & N Islands 0.99 0,00 0.16 0.00 0,19 0.61 

Andhra Pradesh 97.05 80.55 94.02 111,97 69.46 78,12 

Arunachal Pradesh 0.00 0.00 1.82 0.35 0.00 0.20 

Assam 41.27 23.19 16.22 35.83 33.83 14.64 

Bihar 24.51 3.94 45.96 15.20 23.13 13,17 

Chandigarh 0.00 0.05 4.79 2,86 3.73 24.04 

Daman & Diu 0.00 0.00 0.00 0.00 0.00 0.00 

Delhi 3.70 0.38 12.10 9.03 0.00 0.26 

0& N Haveli 0.00 0.00 0.00 0.00 0.01 0.00 

Goa 9.00 0.00 0.45 0.00 5.97 0.00 

Gujarat 78.54 41.43 78.52 60.00 60.41 58.10 

Himachal Pradesh 6.06 4.72 9.58 7.43 4.54 3.10 

Haryana 34.27 22.60 28.57 26.00 25.36 12.14 

J&K 16.49 6.59 11.24 1.50 3.09 0.13 

Kerata 249.70 134.42 113.62 70.85 51.90 70.44 

Kamataka 432.18 158.54 66.14 79.27 68.31 48.20 

Lakshadweep 0.00 0.00 0.00 0.00 0.00 0.00 
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State 1994-95 

Sanction Release made 
-------

Meghalaya 14,31 0,58 

Maharashtra 73.90 85,91 

Manipur 6,06 3,74 

Madhya Pradesh 71.78 35,06 

Mizoram 0,06 2,18 

Nagaland 5,27 7.21 

Orissa 4029 54,99 

Pondicherry 0.00 0,00 

Punjab 76,63 68,67 

Rajasthan 111.09 63.73 

Sikkim 9,50 4,44 

Tamil Nadu 235.09 184.44 

Tripura 4,63 0,68 

Uttar Pradesh 77,64 75,51 

West Bengal 42,78 58,03 

Total 176323 1121.58 

Gauge Conversion 

733, DR P.R. GANGWAR: Will the PRIME MINISTER 
be pleased to state : 

(a) whether the Government propose to convert the 
Metre Gauge Railway Line between Bareilly and Lucknow via 
Pilibhit, Kheeri, Sitapur into Broad Gauge Railway Line; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SURESH KALMADI) : (a) Not at present, 
Sir. These lines will be considered when the next phase of the 
Action Plan is taken up in the 10th Plan period. 

(b) Does not arise. 

1993-94 1992-93 
-,----'-

Sanction Release made Sanction Release made 

5.09 2.80 2.14 1.51 

193,90 84,02 147,44 101,73 

5,72 2,35 7,66 5,08 

56.01 40,03 55,64 31.90 

6.39 025 2,01 4.20 

5,79 1,72 6,20 1.20 

74,37 50,99 54,63 14.05 

0,00 0,00 0,00 0,10 

100,02 47,11 16.67 28,66 

88,65 58,54 71.77 45,29 

7A5 6.86 2,20 5,47 

166.52 152.44 104.85 105.30 

1,79 0,00 1,21 0,72 

128,13 94,67 197.29 176,28 

45.43 40.41 90.77 1429 

--------

1368,45 1002.'18 1110,41 858,93 
--------. ~-- . -

Games Team in Railways 

734. SHRI MOHAN RAWALE : Will the PRIME MINIS­
TER be pleased to state . 

(a) whether there is no team of gents and ladies for the 
games of Kho-Kho and Malkhamb in the Indian Railways; 

(b) if so, the reasons therefor; 

(c) whether there is any proposal to constitute teams of 
ladies and gents for the above games; and 

(d) if so, the time by which such teams are likely to be 

constituted? 




